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. i Vi - CENTRAL ADMINISTRATIVE TRIBUNAL
, CALCUTTA BENGCH
A@% No., 1492 of 1996, A ' Date of Order: 25.02«97.

' Present: Hon'ble Mr,Justice A.K.Chatterjee,Vice-Chairman.
Hon'ble Mr, M, S.Mukherjee,Administrative Member.

RRADEER CE% BEHANJBABU
VS~
UNION OF INDIA & CRS,

For the’petitiorierz Mr.P.K,Ghosh, counsel,

For the respondents: Mrs.K.Banerjee, counsel.

O R D E R
Both sides are present,

Matter be listed for héarmng regarding
admlssion on 3.7.97. Mrs.Bunerjee,1d.counse3,appears
for the Metro Rly. None for other resgpondents..

Order passed this day, shall be communlcated
by the petltloner to all other "espoudants who are not
present to-day.
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~- - Plain copy be given to the ld.counsel presgent.

¢ (M,S.Mukherjee) ' (A.K.Chatterjee)
Member(A) Vice-Chairman,



